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Rs, 8.97 lakhs in 1980-81 and as a re-
sult 3.5 kms of new roads are expected
to be constructea during 1980-81.

In their proposals for the 1980-85
Plan, the Lakshadweep Adminisiration
have proposed an outlay of Rs. 54.62
lakhs for road development which in-
cluaes Rs. 44.62 lakhs for the construc-
tion of rural rondg and Rs. 10 lakhs for
the procurement of 5 mechanised sail-
ing vessel for speedy transnort of road
materials from the mainland. The 6th
Plan propvosals have, however, not yet
been finalized.

Selection by Railway Service
Commilssion

481, STTRI . S, A. SIVAPRAKA-
SAN: Will the Minister of RAILWAYS
be pleased to state:

(a) whether any prefetence is
given to the sons and daughters
(married/unmarried) of Railway Em-
ployees (scerving/retired) when selec-
tion is made by Railway Service Com-
mission for Group III and Group IV
posts; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No.

(b) Does not arise,

Setting up of Standing Voluntary
Help Committee

485. SHRI D S. A. SIVAPRAKA-
SAN: Will the Minister of RAILWAYS
be pleased to state.

(a) whether Government have con-
stituted any standing voluntary help
committee for Railways to check
ticketless travel and passenger ameni-
ties etc.;

(b) it so,
mittees have been
Southern Railway; and

how many such com-
constituted in

(c) whether any rules have been
framed and if so, the details thereof?
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes.

(b) No such committee have been
constituted on Southern Railway.

(¢) No ruleg as such have been
framed. Functions assigned to the
Standing Voluntary Help Committee
are indicated in the statement attached,

Statement

The following functions have been
assigned {p the Standing Voluntary
Help Committee:—

ticketless travel
chain pui-

(i) Checkig of
and unauthorised alarm

ling;

(ii) To check cleanliness gt the
Railway Stations;

(iii) To check ™ other passenger

amenities like drinking water at rail-
way stations and in running trains;

(iv) To chck up catering and vend-
ing arrangemenis—both depart-
mental and private contractors;

(v) To prevent theft gnd pilferaye
involving losg of railway revenues:
and

(vi) To listen to the grievanceg of
the general public regarding Rail-
ways.
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